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COUNCIL OF STATE.
Tuesday, 7th March, 1939.

The Council met in the Council Chamber of the Council House at Eleven
of the Clock, the Honourable the President in the Chair.

QUESTIONS AND ANSWERS.

REDUCTION OF THE BRITISH ARMY IN INDIA.

130. Ter HoNouraBLE MR. KUMARSANKAR RAY CHAUDHURY :
Will Government state what British battalions, if any, will be redgood
acoording to the statement recently made by Mr. Hore Belisha in the British
Parliament ?

His ExceLrency THE COMMANDER-IN-CHIEF : In accordance with
the decision announced simultaneously by the Secretary of State for War in
the Imperial Parliament and the Honourable the Finance Member in the
Legislative Assembly on the 13th September, 1938, the British garrison in
India has been reduced by the following four battalions :

1st Battalion, The Buffs.

1st Battalion, The Bedfordshire and Hertfordshire Regiment.
1st Battalion, The Hampshire Regiment.

2nd Battalion, The Highland Light Infantry.

APPOINTMENT OF A THIRD SECRETARY IN THE DEFENCE DEPARTMENT.

131. Tae HoNouraBLE MR. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani): (a«) Was the appointment of a third Secre-
-tary to the Defence Department made to have direct connection with the
Chatfield Committee ?

(b) If so, do Government now propose to abolish the post as the
Chatfield Committee has finished its work %

(¢) If not, why was the appointment made %

His ExceLLENcy THE COMMANDER-IN-CHIEF : (@) No.
(b) Does not arise.

(¢) The appointment was made to co-ordinate activities of the various
departments in relation to defence preparations found necessary in the light
of recent experience.

It was terminated with effect from December 3let, 1938,

( 423 ) A
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INDIANISATION OF THE INDIAN ARMY.

132. Tex HonouraBLE S A. P. PATRO: Will Government state
whether a substantial and progressive scheme of Indianisation of the Indian
Army recommended in Appendix II of the Report of the Indian Sandhurst
Committee has been put into operation in stages recommended for execution in
the said scheme, viz., that by the year 1952 half the total cadre of Indian
Army officers would be Indian ?

(b) Will Government state the reasons, if any, if the scheme was not given
full effect to ¢

(c) Will Government state what proposals they have formulated, if any,
to advance the said scheme recommended by the Committee

His ExcELiency THE COMMANDER-IN.CHIEF : With your permis-
sion, Sir, I will reply to questions Nos. 132 and 133 together.

I refer the Honourable Member to my predecessor’s reply to parts (b)

.and (c) of the Honourable Rai Bahadur Lala Jagdish Prasad’s question No. 63

on the 20th of February, 1933, and to Lord Birdwood’s speech in the Legisla-
tive Assembly on the 8th March, 1928.

THE HONOURABLE RAT BAHADUR Lara RAM SARAN DAS: Has there
been any change in the policy of the Government since then ?

His Exoriuignoy THE COMMANDER-IN-CHIEF : Practically none,
except what my predecessor announced, which all of you know ; that is, the
Indianisation of one complete division. I have quoted the references which
you can look up.

INDIANISATION OF THE INDIAN ARMY.

133. Tae HorNouraBLE S A. P. PATRO: Will Government state
whether the ‘ Eight Units scheme ” as such was abandoned or/and whether
the ‘‘ Eight Units scheme "’ was only changed in form into about 23 units
and battalions ¥ If so, will Government state reasons for not abolishing it
or modifying the scheme of abolition recommended ?

(See reply to question No. 132.)

REGIMENTAL DUTIES OF CADETS PASSING OUT FROM THE INDIAN MILITARY
ACADEMY, DEHRA DUN, AND OF CADETS PASSING OUT FROM SANDHURST.

134. THE HoNOURABLE SIR A. P. PATRO : (a) Will Government state
whether a cadet from the Indian Sandhurst is placed in command of a platoon
in an Indianised unit while a cadet of the same rank from Sandhurst
{England) is placed in command of a company consisting of four platoons ?

(b) What are the reasons for this distinction ?

(c) Will Government state the reasons for abolishing the Viceroy’s Com-
missioned officers in the Indianised units and replacimg them by Indian
King’s Commissioned officers ?

(d) Are there Viceroy’s Commissioned officers in the non-Indianised units
in charge of platoon command ?
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His ExcerreNcy THE COMMANDER-IN-CHIEF : (a) An Indian Com-
missioned officer on joining an Indianised unit of cavalry or infantry is appoint-
ed to command a troop or platoon. A British officer is appointed as a squa-
dron or company officer, not as a company commander, and would not nor-
mally reach that appointment before an Indian Commissioned officer.

(b) It is considered unnecessary and undesirable to have two classes of
officers where there is no need to do so, and the British Army model has
accordingly been followed in the case of Indianised units.

(c) and (d). I refer the Honourable Member to Lieutenant-Colonel Rawson
Lumby’s speech in the Assembly on the Indian Army (Amendment) Bill on
the 14th August, 1934.

TrE HoNoURABLE MR. HOSSAIN TMAM : Is the promotion of an Indian
officer slower than that of a British officer in Indianised units ¢

Hris ExceLLeENcy THE COMMANDER-1x-CHIEF: No.

Tue HoxNouraBLE Panprr HIRDAY NATH KUNZRU: Has the
attention of Government been drawn to the announcement made by the British
War Minister regarding the increased use of non-commissioned officer for coms

manding platoons ?
His ExcELLENoY THE COMMANDER-IN-CHIEF : What is the question ?
THE HoNouraBLE PanpiT HIRDAY NATH KUNZRU: Has the at-

tention of Government been drawn to the change in the policy of the British
‘Government themselves in regard to the command of platoons ?

His ExceLLENoY THE COMMANDER-18-CHIEF: Yes, but that ap-
plies to the British Army only.

THE HoNoURABLE PanDIT HIRDAY NATH KUNZRU : If the British
Army, being homogeneous, is in a position to have officers drawn from two
sources, where is the undesirability of having our officers drawn from two
sources as was the case before——

TrE HoNoURABLE THE PRESIDENT : That is an argument. I disallow
it.

TrE HoNOURABLE PanpiT HIRDAY NATH KUNZRU: It is not an
.%rg}nﬁent.d If this is the policy followed in Great Britain, why should it not

e followed——

THE HoNOURABLE THE PRESIDENT : Put it in another form.

. THE HoNOURABLE PanpIT HIRDAY NATH KUNZRU: Sir, I ended
with a note of interrogation. I have never stated anything affirmatively.

Tre HoNourasLE THE PRESIDENT: You put it as a question—Is
it so, ete.?

Tue HoNouraBLE Panpir HIRDAY NATH KUNZRU: In view of
this change of policy in England why is it undesirable to draw our officerg from
the two classes from which they were previously drawn ?

A2
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His ExogrieNcy THE COMMANDER-IN-CHIEF: I should like to
" have notice of that question, please.

PostNg oF INDIAN KING’'S CoMMISSIONED OFFICERS.

135. TeHE HoNOURABLE Sie A. P. PATRO : (a) Will Government state
whether Indian King’s Commissioned officers are posted to all and any unit
of the Indian Army *?

(b) Did the Indian Sandhurst Committee recommend that the Indian
King's Commissioned officers should be eligible to be posted to any Indian
unit in the army ? Is this adopted in practice ?

(c) What are the reasons for segregating the Indian King’s Commis-
sioned officers to only Indianised units in the Indian Army ?

(d) Has any necessity arisen for forming the * Indianised Unit " or any
demand for this discrimination between Indianised and non-Indianised units $

His ExorLLENcY THE COMMANDER-IN-CHIEF : (a) No.

(b) Yes, but the recommendation was not accepted by Government.

(c) and (d). I refer the Honourable Member to the speeches made in the
Legislative Assembly by Lord Birdwood during the general discussion of the
Budget on the 8th of March, 1928, by Sir G. R. F. Tottenham on the 6th of
March, 1937, and by the Defence Secretary on the 2nd September, 1938.

NORBMAL STRENGTH OF THE CADRE OF OFFICERS IN THE INDIAN ABMY.

136. TeE HoNOURABLE SIR A. P. PATRO : (a) Will Government state
-what is the normal strength of the cadre of officers of the Indian Army (infantry,
cavalry and artillery) and what is the annual wastage, if any §

(b) What is the normal (annual) number of retirements on pension or
otherwise in all branches ?

(c) What is the normal annual intake of (¢) British oadets for the Indian
Army and (#t) Indian cadets for the same, in all branches %

His ExceErpLency THE COMMANDER.-IN-CHIEF: (a) and (b). The
authorised as well as the actual strength of the cadre of officers of the Indian
Army is given in the Quarterly Strength Return, a copy of which is in the
Library of the House. Wastage varies from year to year, but 147 a year
may be taken as an average in the combatant ranks of the Indian Army.
Of this figure the major portion is on account of retirement on pension.

() (5) 120.
(%) 60.

° PRESENT STRENGTH OF INDIAN OFFICERS IN THE BRANK OF LIEUTENANT, CAP-
o TAIN.AND MaJor.

137. TEE HoNOURABLE SIR A. P. PATRO : What is the present strength
of Indian Commissioned officers in the ranks of () lieutenant, (1) captain and
(#93) major ? '

His Exoerrency THE COMMANDER-IN-CHIEF : (1) 237.

(%)'and (s35). Nil,
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NORMAL PERIOD TAKEN FOR PROMOTION OF INDIAN OFFICERS FROM THE RANK
OF LIEUTENANT TO CAPTAIN, ETO.

138. THE HoNoURABLE Sie A. P. PATRO : (a) Will Government state
what is the normal period taken to promote an officer from lieutenant to
captain and from captain to major ?

(b) What was the period adopted during the war period ¢

His ExcerLexoy THE COMMANDER-(N-CHIEF: (a) I refer the
Honourable Member to Army Instruction (India) No. 17 of 1939, a copy of
which is in the Library of the House.

() Promotion during the war depended on circumstances, but the normal
periods were :
To Lieutenant—1 year.
To Captain—4 years.
To Major—15 years. -

AGE-LIMIT FOR ENTRY INTO THE INDIAN MrLrrary AcapeEmy, DeHRA DUN.

139. Tue HoNouraBLE Sie A. P. PATRO: Will Government state
whether the age-limit for admission into the Indian Sandhurst could be regu-
lated to give the youth fuller opportunities of training as in the case of Officers
Training Corps in British Universities ?

His ExoepLreNoy THE COMMANDER-IN-CHIEF: Government’s pre-

sent opinion is that the advantages which might accrue from altering the
age-limits would be too slight to counterbalance the disadvantages.

WATER-SUPPLY ARRANGEMENTS, ETC. ETC., MADE BY THE E. I. R.

140. Ter HoNOURABLE HaJ1 SyED MUHAMMAD HUSAIN: (a) Wil
Government state the names of the junction stations in the United
Provinces on the E. I. R. where water for domestic purposes or for gardening
is supplied by the Railway by means of pipes at the residential quarters of
its employees ?

(b) Is water not supplied to railway employees at all the junction
stations of the E. I. R. in the United Provinces ? If so, why is this
distinction made between employees posted at different stations %

(c) Is any charge made for the water supplied at the residential quarters

of employees by means of pipes ? If 8o, on what basis is the charge made
from the different classes of employees ?

.. Ter HoNourasLe S GUTHRIE RUSSELL: With your permission
8ir, I propose to reply to questions Nos. 140 to 143 and 145 to 148 together.

Information is being collected and a reply will be laid on the table in due
Qourse.

WATER-SUPPLY ARRANGEMENTS, ETC., ETC., MADE BY THE E. I. R.

141, Te HoNOURABLE HaJt SYeEp MUHAMMAD HUSAIN: (a) Does
the E.LR. include interest charges on oapital invested on water-supply
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arrangements while fixing rates for the supply of water to railway
employees §
(b) Do the E.I. R. authorities make their own arrangements for the

pumping of water or do they take their supply from other sources on the
different junction stations in the United Provinces ?

(See reply to question No. 140.)

WATER-SUPPLY ABRRANGEMENTS, ETC., ETC., MADE BY THE E. I. R.

142. Tee HoNoURABLE HaJr Syep MUHAMMAD HUSAIN: (a) Is it
the duty of the Railway to supply water at the residential quarters of its
employees or is water supplied at the residences of employees as a matter
of convenience and is its cost realised from the employees ¢

(b) What are the rates of interest on capital expenditure and depreciation
on the value of pumping machinery at which estimates for new installations

for the supply of water are based ?
(See reply to question No. 140.)

WATER-SUPPLY ARRANGEMENTS, ETC., ETC., MADE BY THE E. 1. R.

143. Ter HoNOURABLE HaJ1 Syep MUHAMMAD HUSAIN: (a) Do
the E. I. R. authorities propose to supply water at the residences of
employees at junction and other important stations in the United Provinces
where it is not supplied at present ?

(b) Are railway employees entitled to ask for the supply of water for
domestic purposes at their residences as a matter of right ?

(See reply to question No. 140;)

RENT OHARGED FOR QUARTERS ALLOTTED BY THE E. I. R. FROM OERTAIN
OLASSES OF EMPLOYEES.

144, THE HoNoUuraBLE Ha;m Syzp MUHAMMAD HUSAIN: Does
the E. I. R. charge rent from certain classes of its employees for
residential quarters ? If so, what classes of employees pay rent for resi-
dential quarters belonging to the Railway ?

TrE HoNourABLE S;R GUTHRIE RUSSELL : I would refer the Honour-
able Member to the rules in Chapter XIX— Buildings and Rents in the State
Railway Code for the Engineering Department, a copy of which is in the
Library of the House. Under rule 1902 of these rules, rent is charged for
all quarters except those occupied by inferior staff subject to the exceptions
mentioned in rule 1904.

WATER-SUPPLY ARRANGEMENTS, ETC., ET6., MADE BY THE E. 1. R.

145. Tae HoxNouraBre Hayn1 Syep MUHAMMAD HUSAIN: Wil
Government state whether the E. I. R. charges separately for the supply of
water at the residential quarters of its employees or whether the rent charged
for quarters covers also the charges for the supply of water in all cases ?

(See reply to question No. 140.)
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WATER-SUPPLY ABRANGEMENTS, ETC., BTC., MADE BY THR E. I. R,

146. ThE HoNoumraBrR Hasr Syep MUHAMMAD HUSAIN: Will
Government state why the E. I. R. authorities do not make their own
arrangements for the pumping of water at certain stations in the United Pro-
vinoes where they obtain water from other sources at present

(See reply to question No. 140.)

WATER-SUPPLY ARRANGEMENTS, ETC., ETC., MADE BY THE E.I. R.

147. THE HoNoumraBLE Hajt Syep MUHAMMAD HUSAIN: Is
the E. I. R. required to take water from the Municipal Water Works
for the domestic use of its employees in places where the quarters are
situated within municipal limits ?

(See reply to question No. 140.)

WATER-SUPPLY ARBANGEMENTS, ETC., ETC., MADE BY THE E. I. R.

148. Tex HoNoUrABLE HaJr Syep MUHAMMAD HUSAIN: Do the
E. I. R. authorities get water from Municipal Water Works in certain
towns in the United Provinces at concessional rates ? If so, what are the
names of these towns and the rates charged for the- supply of water in all
such places ?

(See reply to question No. 140.)

LETTING OF QUARTERS OF THE E. I. R. TO PRIVATE PERSONS.

149. TR HoNouraABLE HaJi Syep MUHAMMAD HUSAIN: Are
residential quarters belonging to the E. I. R. in large towns in the United
Provinces also let out to private persons at times ?

Tee HoNourabrLr S GUTHRIE RUSSELL: Government have no
information but our rules provide for letting vacant railway quarters to out-
siders at the discretion of the Railway Administration at & proper economic
rent.

ALLEGED ALLIANCE BETWEEN CONGRESS AND THE BRITISH GOVERNMENT
ON CERTAIN QUESTIONS.

150. TeE HoNoUrRABLE HaJr SYED MUHAMMAD HUSAIN : (a) Has
the attention of Government been drawn to the statement of Mr. Gandbi in
connection with Rajkot agitation published in Harijan and roproduced in
other newspapers, for instance Pioneer, dated 5th February, 1939, that an
alliance exists today between the Congress and the British Government ?

(b) Are Government aware of the following facts :
(3) that the creed of the Congress is complote independence and
severance of all connections with the British Government,
(¢%) that the Congress proclaims that it is out to wreck the constitu-
tion,
(s38) that the Congress will fight against the introduction of federa-
tion under the Government of India Act of 1935,

&
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(sv) that the All-India Congress Committeo fm.ssed a resolution at Delhi
in Ssptember, 1938, refusing to help the British Government
in case of war in Europe, and

(v) that only a few days before the statement abovementioned, Mr.
Gandhi had said, as published in papers, that the real fight was
with the British Government and not with the States

(c) Has there been any agreement or understanding between the Govern-
ment and Congress or between responsible British officials and Congress leaders
on any of the above questions ? -

. (d) Is the statement of Mr. Gandhi about alliance above referred to true
in point of fact or not or partly true and partly false ?

() If the answer to part (c) of the question is in the affirmative, were the
minorities consulted and will Government lay on the table of the House the
terms of the agreement or understanding arrived at ?

TEr HoNourABLE KUNWAR St JAGDISH PRASAD : (a) I have read
the article.

(b) The terms of the various pronouncements to which the Honourable
Member alludes have been published in the Press.

(¢) No.

(d) The statement when read in its context does not appear to bear the
interpretation which the Honourable Member places on it.

{(e) Does not arise.

AoTiviTIES AND STATUS OF INDIAN TRADE COMMISSIONERS ABROAD.

151. TeE HoNoURABLE MER. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani) : (a) Will Government state whether the
Trade Commissioners appointed by the Government of India in the different
countries of the world have any diplomatic status like Consuls or Consuls-
General ?

(b) Arg the Trade Commissioners allowed to have free correspondence
with the Government of the country in which they work ?

(c) Are the Trade Commissioners responsible for safeguarding the interest
of the Indian residents in those countries ?

(d) Will Government lay a statement on the table in regard to the
working of these Trade Commissioners in different countries ¢

Tue HoNoURABLE Mr. H. DOW: (a) No.

(b) They are not competent to conduct correspondence of a diplomatio
or semi-diplomatic nature with a foreign Government.

(c) Only in so far as the interests relate to trade matters. -

(d) A full account of the activities of Indian Trade Commissioners abroad
is available in their respective annual and quarterly reports. The latter are
published in the Indian 1'rade Journal, copies of which and of the annual reports
are in the Library.

KENYA IMMIGRATION ADVISORY BOARD.

152. Tee HoNouraBrE Mr. RAMADAS PANTULU (on behalf of
the Honourable Mr. B. N. Biyani): (a) Have the Kenya Government
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established a Board under the Chairmanship of the Commissioner of Lands
and Settlement for the purpose of advising the Commissioner of Police on
the matter of emigration into Kenya ?

(b) Is the Board mainly intended to deal with the Jewish settlement
and Indian emigration into Kenya %

(c) If so, have the Government of Kenya appointed any representative
of the Kenys Indian community on the Board ?

(d) If not, what steps do Government propose to take for safeguarding
Indians’ interests in Kenya %

TER HoNOURABLE KUNWAR S JAGDISH PRASAD : (a) Yes.

(b) The Board has been established for the purpose of advising the Com-
missioner of Police on such matters as may be referred to it for considoration
in connection with immigration into Kenya. The object seems to be to pro-
vent an influx of destitute and undesirable foreigners and the Governmont of
India understand that it is not intended that the Board should consider or
advise upon any aspect of Indian immigration into Kenya.

(c) and (d). There is no Indian on the Kenya Immigration Advisory '
Board and the matter is under correspondence with His Majesty’s Govorn-
ment.

Tee HoNoUrRABLE Pawpir HIRDAY NATH KUNZRU: Is it a fact
that this Board will deal with Jewish settlement ?

TaE HoNoURABLB Kuxwar Sm JAGDISH PRASAD : I should like to
have notice. :

Tae Honouvmasre Paxpir HIRDAY NATH KUNZRU: Bat it is
there in part (b) of the question. ‘‘Is the Board mainly intsnded to deal
with the Jewish settlement and Indian emigration into Kenya ? .

Tee HoNouraBLE KuNwar S JAGDISH PRASAD: And I have
given the answer. ‘‘ The object seems to be to prevent an influx of dostitute
and undesirable foreigners and the Government of India unerstand that it
is not intended that the Board should consider or advise upon any aspoct of
Indian immigration into Kenya *.

Tee HoNouraBLE MR. P. N. SAPRU: Are Jews regarded as desirable
or undesirable ?

Tae HoNouraBLE KuNwar Sie JAGDISH PRASAD: Sir, I do not
propose to answer that question.

PuroHASR OF LaMPS MADE IN HUNGARY FOR STATE RAILWAYS,

153. Tag HoNouraBLE MR. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani) : (3) Do Gyvoramonst impors noarly 6)),0))
lamps for Indian Stats Railways and other purposes every year from

Hungary ?
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() If so, have Government ever inquired a8 to what reciprocal ad-
vantage can accrue to India by the purchase of these lamps ?
(c) If not, why not ?
(d) Do Government now propose to do so ?

Tax HonouraBLE MR. H. DOW: (a) No.
(b) to (d). Do not arise.

NUMBER OF INDIANS IN ABYSSINIA BEFORE AND AFTER ITS OCOUPATION
BY ITALY.

164. Tue HoNouraBLE M. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani): Will Government state :

Ttal (at) How many Indians were there in Abyssinia before its occupation by
taly

(b) What is the number of Indians at present ?

(c) Whether it is a fact that the Italian Government in Abyssinia do
not allow Indians to live in the European hotels ; to use certain roads and to
ride in the same cars on the plea that the Indians are treated in the same
way in South Africa by the British Government #

2000Tnn HoNOURABLE Kuxwar S JAGDISH PRASAD: (a) About

(6) About 250.

(¢) Restrictions of the kind mentioned are placed on Indians in Abyssinia
but Government have no information that they are imposed for the reason
given by the Honourable Men.ber.

AvrL-INDp1A RADIO.

156. TR HoNOURABLE Mr. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani): (a) Has the attention of Government been
drawn to an article published in the Bombay Chronicle, dated 28th December,
1938, under the head ¢ Radio and Advertising ” by D. F. Karka ?

(b) Are the facts mentioned in the article correct ?

(c) Has All-India Radio published a grey pamphlet entitled ¢ School
Broadcast Winter season on 38-39, No. 1 ?

(d) Does this pamphlet contain a three-page advertisement of Phillips
and Company ? If so, why was this advertisement printed ?

Tre HoNoUuRaBLL MR. 8. N. ROY: (a) Yes.

(b) The facts are that the school broadcast pamphlets published by All-
India Radio contain no advertisements. The grey pamphlet to which
reference has been made in the article, was published, I understand, by Messrs.
Phillips and Company and All-Indis Radio were not concerned with it beyond
giving them permission to publish the three talks contained in it.
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(c) No. )
(d) Does not arise.

AvrL-Inpia Rapio.

156. Tare HoNOUBABLE MR. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani): (a) Has the attention of Government been
drawn to a complaint by one Mr. B. R. Joshi published in the Hstavada
of Nagpur, dated 8th January, 1939, regarding the language used by All-India
Radio.

(b) If 8o, is it a fact that the simple and common words of Hindustani
like ‘ Genhu (wheat)’,  gane ke records ’, ‘shuru ke boal ’ etc., have been
replaced by difficult words ‘ GUNDUM’, ‘ MUSHRIKI MUSHRIKI KE
RECORD ° and ‘IBTADAI ALFAZ’, respectively ?

(¢) If so, do Government propose to take steps that the language
of the radio talks is made as simple as possible to enable the non-Hindus-
thani knowing people to understand the radio talk ?

TrE HoNOURABLE MR. 8. N. ROY: («) Yes.

(b) No. The difficult words referred to were, I understand, used by one
of the stations for a few days but this was ractified as soon as the matter

came to notice.
(¢) Constant endeavours are made to achieve this end.

WATCH AND WARD DEPARTMENT ON RAILWAYS.

157. THE HoNoUBABLE MR. RAMADAS PANTULU (on behalf of the
Honourable Mr. B. N. Biyani): (a) Will Government state the cost that
they generally incur in maintaining the Watch and Ward Department on
Indian Railways and whether the Railway Police of the Provincial Govern-
ment can not discharge the functions of the Watch and Ward Department ¢ _

(b) Do Government propose 0 consider the desirability of securing the
service of the Provincial Railway Police for this purpose by paying grants to
the Provincial Governments ? If not, why not ?

Tar HoNoUraBLE S1R GUTHRIE RUSSELL: (a) and (b). The cost of
the Watch and Ward Department is about Rs. 43 lakhs per annum. The
Provincial Governments have no administrative responsibility for the duties
entrusted to this d?pmnxent. Government do not consider it advisable to
secure the servioes of the Provincial Railway Police for this purpose.

INDIA’S CONTRIBUTION TO THE LEAGUE OF NATIONS.

168. Tur HonNouraBLrE Mr. N. K, DAS: Will Government state
what was the contribution in Rupees made by the Government of India to the
League of Nations, year by year, from the year 1832-33 tc the year 1938-39.

Tae HoNoURABLE Mk. SHAVAX A. LAL: A statement is laid on the
table.
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Statement showing India’a contribution in Rupe¢s to the League of Nations from 1932-33

to 1938-39.
Year. . Amount.
Rs.

1932-33 . . . . . 13,04,880
1933-34 . . . . . . 13,83,640
1934-35 . . . . . . 14,317,373
1935-36 . . . . . 14,81,000
1936-37 . . . . . 13.93,000
1937.38 . . . . . . . 9,88,905
1938-39 (Revised Estimate) . . . 9,685,026

AIR-0ONDITIONED COAOHES ON METRE GAUGE RAILWAYS.

159. TEE HoNOURABLE Raja YUVERAJ DATTA SINGH : (a) When
do Government propose to construct air-conditioned carriages for metre-gauge
lines ¢

(b) If so, which railway will be taken up first ?

Tne HoNouraBLE SiR GUTHRIE RUSSELL : No proposals for the
construction of air-conditioned coaches for use on metre gauge railways are at
present under consideration.

ESTABLISHMENT OF ALLAHABAD AS THE CAPITAL OF THE UNITED PROVINCES,

160. Tee HoNourABLE Raja YUVERAJ DATTA SINGH: Will Gov-
ernment state whether the United Provinces Government are in consulta-
tion with them in regard to establishing Allahabad as capital of the provinoe,
in view of the memorial submitted recently by a large number of oitizens
of that place ?

THE HoNOURABLE M=R. F. H. PUCKLE : T refer the Honourable Member

to the reply which I gave to his question No. 22 on 23rd Janaury, 1939. No
communication has since been received.

INTRODUOCTION OF ELrOTRIC FANS I8 THIRD CLASS CARRIAGES.

161. Tas HoxoumraBLE Rasa YOVERAJ DATTA SINGH : (a) Wil
Government state which State-managed and Company-managed railways
supply third class carriages with fans ?

(5) If none, are Government contemplating to introduce fthe supply
of fans in third olass carriages ¢ If so, when ?

Tae HovouvrasLE Sir GUTHRIE RURSSELL : (a) No State-managed
or Company-managed railway provide electric fans in III class carriages.

(b) I would refer the Honourable Member to the statement made by the
Honourable Member for Railways during the course of the debate on the De-
mands for Grants in the Assembly on the 21st February, 1939.
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Deate DutIEs,

162. TEr HoNoURABLE Raja YUVERAJ DATTA SINGH : (a) Will
Government state the possibilities of the levy of * Death duties ”* ?

(b) When is the report expected to be ready in this connection ?

Tae HoNOURABLE Me. A. J. RAISMAN : (a) and (b). The matter is
under investigation by Sir Alan Lloyd whose report is expected shortly.

CoNNEOTION OF INDIA AND BURMA BY AN OVERLAND RoOUTE.

163. Trr HoNOUBRABLE Raja YUVERAJ DATTA SINGH : Will Govern-
ment state whether they are contemplating to connect India with Burma
by a land route ¢ If so, when ¥ And what is the estimate ?

THE HoNOURABLE MR. 8. N. ROY : The Honourable Member is referred
to the replies given in the Legislative Assembly by the Honourable Sir Thomas
Stewart on the 18th March, 1938 to Mr. Brojendra Narayan Chaudhry’s starred
question No. 797 and by the Defence Secretary on the 6th February, 1939 to
the same Member’s starred question No. 103.

RETURN OF ME. MARENDRA PRATAP TO INDIA,

164. Tar HoNouraBLE MR. RAMADAS PANTULU (on behalf of the .
Honourable Mr. B. N. Riyani) : Will Government state :

(a) Whether the Government of the United Provinces have addressed
a ocommunication to the Government of India on the subject of perm.lttmg
Raja Mahendra Pratap Singh, a political exile to return to India ?

(b) Whether Government have received any representation from Raja
Mahendra Pratap seeking permission to return to India ¢

(c) Whether Raja- Mahendra Pratap has given an assurance in his re-
presentation that he would conduct his public activities within the bounds of
the law of the land ? and

(d) Whether Government have considered his application and arrived
at & decision to permit him to come to India ? If the application has been
rejected, will Government state their reasons ?

Tox HoNxourRaBLE MR. F. H, PUCKLE : (a) A confidential communica-
tion on the subject has been received from the United Provinces Government.

(b) and (c). Yes.
(d) The matter is under consideration..

INFORMATION PROMISED IN REPLY TO QUESTIONS LAID ON THE
TABLE.

Tue HonNoumaBrLk Sik GUTHRIE RUSSELL (Chief Commissioner for
Railways) : Sir, I lay on the table the information promised in reply to (1)
question No. 240 asked by the Honourable Mr. Hossain Imam on the 22nd
March,1938, and (2) question No. 290 asked by the Honourable Pandit Hirddy

Nath Kunzru on the 4th April, 1938.
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Information promised in reply to the Homourable Mr. Hossain Imam's question No. 240 on
the 2¢2nd March, 1938.

QUALIFIOATIONS OF IMPORTED EUROPEANS TN SERVICE IN THE MEOBANICAL WORESHOPS
-OF BTATE-MANAGED RAILWAYS.
(¢) A statement is appended giving such information as is available so far as the
State-managed railways are concerned.
(¢%) A statement is appended showing the minimum qualifications required.
(44¢) and (s0).

Year

Railway. of last No.
recruitment. recruited.

EB. . . . . . . . . . 1930 1
EIL . . . . . . . . . . 1928 1
G.LP. E . . . . 1082 1
N.W. . . . . . . . . . - 1930 3

Statement showing the qualifications both academic and practical of the covenanted sub-
ordinates employed on State-managed raslways.

Railway. Serial Name. Designation. Academic and practical
~ qualifications.

E.B.R. . 1 C.R.Caton . Offg. Foreman Soham Grammar 8chool,
Erector. Combs, England, Cam-
bridge B8chool Certificate,
Ely High School, Combs,
England. Paased the
Graduateship and Asso-
ciate Membership Exami-
nation of the Institution
of Mechanical Engineer-
ing, London.

Apprentice, Southern Rail-
way Works, Eastleigh
Running Shed, Fitter,
Great Western Railway,
at Old Oak Common,

London.
E. B.R. . 2 A. Davies . Foreman, Earlestown-Newton-d e-
Smithy. Willows up to X. VII
Standard.

Apprentice, London and
North Western Railway
Newton-de-Willows.
Workman, Vulcan Foun-
dry, Newton de-Willows,
Workman, Ashbury Car-
riage and Wagon Works,
Manchester.

* Workman, Great Northern
Railway, Doncaster.
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Statement showing the qualifications both academic and practical of the covenanted sub-
ordinates employed on Stats-managed railways—contd.

Railway. Serial Name. Designation. Academic and practical
No. qualifications.

E.B.R. . 3 A.C.Horne . Offg. Foreman, Passed through the X.VII
Carriage Con- Standard at the Eastleigh
struction Shop. Elementary School.

Passed with honours Car-
riage Building and Draw-
ing at the Technical
School. Served appren-
ticeship at the L. 8. W. R.,
now the 8. Railway Car-
ringe and Wagon Works,
Eastleigh. Also v;orked at
the Carriage and Wagon
Works, Birmingham, %'.ile
Brush Eleotrical Works,
Loughborough and the 8.
Railway Carriage and
Wagon Works, Brighton.

E.B.R. o 4 A.Hollands . Offg. Foreman, West Milling X.VII Stand-
Machine Shop. ard and Dartford Techni-
cal Engineering.

Apprentice, Mesars. J. & E.

lls, Dartford, Kent,

‘Workman, Messrs. J. & E.

. Halls, Dartford, Kent.
Demonstrator, Messras.

Electrolup, Ltd., Regent

Street, London. Assist-

ant Foreman, E. I. R.

Carriage and Wagon De-

partment.
E.B.R. . 5 J.Moore . Offg. Foreman, Crewe C. School, Standard
Boiler Shop. VII. Beech School, Crewe,
Secondary X.VII.

Apprentice, London and
North Western Railway,
Crewe, Boilermaker, Ma-
rine Boiler Construction,
Messrs. Kennes Cammel
Laird, Birkenhead. Marine
Boiler Repairer, Messrs.
H. & C. Grayson & Co.,
Liverpool. Running Shed
Boiler Maker, L. & N. W.
Railway, Carlisle. Elec-
tric Oxo-Welder, British
Arc Welding Co., Liver-

1. Steam  Wagon
oiler Construction and
Repairs, Messrs. Fidon &
Co., Sandback. Loco. and
Wagon Repairs. Irak
.IState Railway, Shaibath,
rak.
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Statement showing the gualifications both academio and practical of the covenanted sube
ordinates employed on Statemanaged raslways— contd.

Railway. Serial Name. Designation. Academic and practical
No. qualificatione.
E.B.R. . 8 G. Spark . Foreman, Night school for over two
’ Smithy. years after leaving school.

Full apprenticeship for five
years with Messrs W. G.
Armstrong, Whitworth &
Co., Newcastle-on-Tyne.
E.B.R. ., 7 O,Tole . . Foreman, Paint Premmm apprent lces{:; in
Shop. L. N. W. and L. M. 8.
Railways Carriage Work-
shops at ‘Wolverton,
Bucks, covering manu-
facture and mixing of
paints, painting gilding,
, sign writing, french poli-
shing and lacquering,
also Upholstering and
oxydising. Prior to ser-
vice in India he was
Supervisor in charge of
the Paint Section of the
Running Repair Depart-
ment in above workshops.
E.B.R. . 8 F.C.West . Foreman Ma- Continued evening school
chine (Loco.) till 18 years. Passed
South Kensington Arts
Examination for drawing.
Scholarship to 8chool of
Science of Arts and
Crafts, Salisbury.
Five years apprenticeship in
L. & S. W. Railway
Shops, Eastleigh. Work-
ed at the L. B. & 8. C.
Railway Shops, Brighton.
In charge of apprentices,
Bay of machining section.
Worked at the Straker
Square Motor Factory at
Fishponds, Bristol, in-
charge of the Automatic
Machine Section.
E.B.R. . 9 W.M. Admson Offg. Loco. Fore- Attended school up to the
man. age of fourteen and a half

Berved spprenticeship as 8.
fitter at the Caledonian
Railway (L. M. 8.) Work-
shop at Perth. Atte nded
the Engineering classes
at Perth Academy Night
8chool during apprentice-
ship. On completion of
apprenticeship his ser-
vices were transferred to
Motherwell running Shed
(L. M. 8.) and worked
seven years a8 & Running
shed fitter at Mother-
well.
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Statement showing the qualifications both acgdemic and
employed on Stale-managed ratlways-

Serial Name. Derignation.
No . .

Railway.

s

439

practical of the coggwgt_gytq;l 8 !_l‘-b.¢){~(11- 1 ates

0 «
e e

Academic and practical
qualifications.

3.

10 J.C. Cowan
Fuel.

Bt ¥ gy

ol g

F.B.R. 11 W.H.Burgess . Driver

E.B.R.
Co spector.

In

Locd.klns.]—;ector, ‘6th Standard at Rutherglen,

Glasgow, Scotlend. Alro

., attended night school for
° one year. '
Served as

cleaner, fireman,
shunter and driver on
Caledonian Railway,
(Clarsgow, Scotland.

Served on English Railways

from the age of 14 to 24
as cleaner, fireman and
driver. Also served three
years in the Royal En-
gineers as Joco. driver from
1917 to 1919.

12 R.H.C.Eldridge Block Signal In- Bchools—privato—Bathor-

ippenham—Even-
Qngineer.

um.
ing courte of
ing and drawing.
1015 -joined Great
Western Railway and was
employed in gang work
and later on worked as
assistant lineman from
1915 to 1918. In 1918
jomed Royal Air Force as
cadet. Passed through
school of Aeronautics as
Observer. In 1919, train-
ing in Automatic Train
Control and C. B. Switch
Boards until 1925, In
1926 appointed as Tele-
greph Lineman. In July
1925 selected to take
special course of training
with a view to taking
gosition a8 combined
ignal and Telegraph In.-
spector. TPassed through
Signal Shops, Telegraph
Shops, Drawing Office and
Outside District. Corres-
pondence course taken in
telephony, telegraphy and
mathematics and diploma
gained in 1926, Signal.
ling examination taken

-..-on. the rafe working of
" Railways and certificate

gained in 1928. In 192¢
suggestion submitted in
regard to contact Lox
adjustment on electrical
fouling bars, accepted and
gratuity awarded,
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Statement showing the qualifioations both acadsmic and practical of the covenanied subordinates
employed on State-managed raslways—oonid.

Railway. Serial Name. Designation. Academic and practical
No - qualifications.

E.B.R. .13 8. D. Btoddart Mechanioal 8ig- Left the High School, In.
nal Inspector. verneas, Sootland, in Octo-
ber, 1917, having reach-
ed the highest olass (s.e.,
Standard 3-A). Continued
education at evening
continuation classes (En-
gineering Section) for two
years.

He entered the service of the
Highland Railway Co.,
Inverness (now L. M. &

. B. Railway) as apprentice
signal fitter on 4th Feb-
ruary, 1918,:and had the
following training on that
railway :---

(1) First yeardoing cleri-
cal work (includ-
ing all Time S8heet)
for Signal Buper.
intendent.

* (2) Second years Assis-
tant to BSignal
Store Keeper.

(3) Third year onwards
with outdoor
maintenance and
construction work
with-promotion to
assistant line-
man and instal-
ler. Remained
in the service un.
til seleoted in 1930
by consulting
Engineers Com-
mittee in London
for the post of
Mechaniocal Signal
Inspector on the
E. B.R.

E.LR. . 1 H. Lawrenoce Transportation Elementary school educa-

I nspector, tion.

Stock. Workshop experience and
in-charge of an English
train examining station.
Passed out by the Con-
sulting Engineer, West-
minister, London.
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Statement showing the qualifications both academis and practical of the covenanted subordinat
employed on State- mnagod mlway _ —conid.

Railway. Serial Name. Designation. Academic and praotical
No. qualifications.
E.LR. . 2 J.W.B8mith . Driver . . Employed in the Caledonian

Railway as under :—

(¢) As cleaner and va-
rious grades of
shed duties for
two years.

(%) As firemen on
shunting goods,
slow and express
passenger engines
for 8 years.

(¥¢¢) One year passed
driver.

with the North British
Rnilwa.y, Glasgow, for a
genod of seven years be-
or being covenanted to
the E. I. R. in May,
1912, as a Boiler Maker
Chargeman. Resigned his
post in 1916 due to sick-
ness. Again worked as &
ship plater with Barcley
Curl & Co., Ship Builders,
Glasgow, from 1917 to
1919 and was again oo-
venanted to the E. I. R.
in May, 1919, as a Boiler-
maker Chargeman.

ELR. e« 4 W.Asling e T r & nsporta. Attended the Mechanics
tion Inspector, Institute attached to the

Power. Great Eastern Railway,
Stratford, London, 1n
night class for technical

B IR . 3 H. Edger . BSection Boiler Worked as an apprentice
Maker

Joined the Great Eastern
Railway in 1909 as an
apprentice driver at Strat-
ford and worked up to
1013. Passed through
the fitting, the ereeting
shop and the running she
which embraced  all
branches of running main-
tenance work. Passed
Measrs. Rendel Palmer &
Tritton (the Consulting
Engineer to the E. I. R.)
for a driver's post and
was covenanted to the
E.I.R. in 1913 as a
driver.
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Railway. SeYrial Name. Designation. Academic and practical
No. qualification. —
E.LI.R. . 5 J.W. Carruthers Mail driver . Left school with certificate

of merit. Started as
RBoiler in 1900 on
Caledonian Railway.
Worked all grades
as firaman including four
years fest train non-stop
service up to 1912. Co-

. venanted to the E. I. R.
in 1912,
E.LR. . 6 W.W.Cumie . Maildriver . Joined L. M. S.-Railway,

Glasgow, Beotland, as
engine cleaner in 1908.
Promoted to °fireman ‘ifi
1911 and todriverin 1917,
Passed test by Works
Manager, North British
Loco. Works, QGlaagow,
and employed by E. I. R.
company as a covenanted
loco driver in 1921.

E.L R. . 7 A.A.Abbot . Maildriver . Joined L.S.W.R. a8 cleaner
in 1801. Worked as
fireman from 1906 to
1912.

E.LR. . 8 R.R.Reynolds Maildriver . Joined L. M. 8. Railway,
Lancashire a« engine
cleaner in 1909. Promot-
ed to flreman in 1815,
Promoted to ‘driver in
1917 by Looco. BSuperin-
tendent, L. M. 8. Rail-
way. Paased test by the
Resident Inspector at
Manchester for Rendel,
Palmer & Tritton, Con-
sulting Engineers.

E.LR. « 9 G.R.Lundberg Mail driver . Schooling done at 8t.
. Thomas, Portman S8quare,
London.

Joined G. N. R. (now L.N.E.
R.) King’s Cross, as &
L. cleaner in 1902 and serv-
ed for three years and
then eight years as a fire-
man. Joined E. I. R, as
P a driver in 1914.
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Statement showing the qualificationa both academsic and practical of the covenanted subordinates
employed on State-managed railways—oontd.

Railway  Serial Name. Designation. Academic and practical
No. qualifications.
E.1I.R. 10 H. Bonas . Foreman, Pat- Educated at Council 8chool,

- County 8chool Techni-
cal School. Pupilage 5%
years at James Watt S8ons
Foundry, Birmingham.
18 months Gibbons & Co.,
Birmingham (Pattern
Maker). Two years J.
Wheeler Langlay, Lead-
ing hand, Birmingham.
Four years artificer pat-
tern maker, Royal Navy.

E.I.R. 11 F.C.Barrett . Foreman, Roll.- Educated at Barrow Tech-
ing Mill. nical 8chool. Passed
oertificate examination.

S8ix years’ apprenticéship
with Barrow 8teel Co.
Roll turning and design-
ing. Further experience
with Leeds Steel & Co.,
Cargo Fleet.  Assistant
Roll Turning Manager and
Mill Manager, New Russia
Co., South Russia, and
Government.  Inspector,

- Woolwich Arsenal.

‘E.I.R. 12 S.P.Bollins . Mechanical Tool Secondary Technical 8chool
Recondition- education up to Matricu-
ing Specialist. lation Sandard before
entering business En-
gineering Course taken
with additional subjects
of special mathematics,
English and French.
Throughout  apprentice-
ship period of business
training continuation
day courses in (a) applied
subjects, including ma-
chine drawing at Birmin-
gham Central Technical
College, (b) Commercial
ractice at Birmingham
chool of Commerce and
(¢) Commercial  French
s and General knowledge
subjects of English litera-
ture, En%‘s istory, In-
) dustrial Psychology, etc.
L at Birmingham and Mid-
e . land Bduoational In:titute
o all under the direction and
RO approval of employers,
B R After apprenticeshi
period—two session conti-
nuation courses in general
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employed on Stats-managed
Railway, Serial Name. Designation. Academio and practioal
No. qualifications.
E.I.R. . 12 8. P. Bolling— Mechanical Tool knowledge subjects men-
oondd. Reconditioning tioned above.  On 11th

specialist—oontd. August, 1918, entered in-
dentured apprentieeship
in the manufacture of ma-
chine tools with Messrs.
James Archdale & Co.,
Ltd., Birmingham.
Practical training con-
sisted of servioe in all fitt-
ing shope on all types of
machines then manufac-
tured, machine shops for
machining operations
and tool room for tools,
jig and fixture fitting and
mohmmg etc. Appren-
tioe ship concluded on 17th
June, 1923. Further
training decided upon
and carried out as fol-
lows :—

. 1st year after apprentioe-
ship —general inspec-
tion of machining work
from all shops.

2nd year after appren-
ticeship f r o duotion
deptt. all sections.
From thence for 2
years test bay an
show room for final
inspection and demon-
stration for sales, of
finished machinee,
tools and installation
and demonstration of
machines in custo-
mer’s works first two
years as Assistant to
Chief Inspector and
Demonstrator, last
six months assumed
control. Servioe
with Company termi.
nated on 21st January,
1928 in consequence of
recruitment to Indian
Btate Railways.

E.LR. . 13 H.Gardiner . Foreman Black. Elomenta? County Tech-
i smith, nical School. Five years
renticeship with

. W. R. In their em-

ploy until 1927 ; from

that date with the E. I.R.
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Statement showing the qualifications both academic and practioal of the (0 senanted eubordinates
employed . on State-managed railways—contd.

Railway. Serial Name. Designation. Academic and practical
No. qualifications.
E.L.R. . 14 G.E.Morgan . Offg. Asstt. Educated at 8plottlands Pre.
Foreman, paratory Evening School,
B.W.Foundry. Cardiff. Cardiff Techni-

cal College, Cathays Park,
Cardiff. Messrs. Guest
Keen & Nettlefolds, Ltd.,
Dowlais Works, Cardiff,
Taff Vale Railway. G. W,
R. Mechanical Deptt.
Cathays Yard, Cardiff.
Hamilton's Iron and Steel
Foundries, Metropolitan
Road, Cardiff. essrs.
Mountford and Phillips,
Colliery Engineers,
Llantrissant, Glamorgan,
South Wales. The Gart
Steel Industries, Taffs,
Well, Glamorgan, South

Wales.
E.L R. 15 R.F.Marks . Heat Treatment Leaving certificate, Wishaw
Specialist. Academy, Scotland. Prize

won, continuation classes,
Wishaw Technical School,
Scotland. Three years Me-
tallurgical for B.Sc. (4th
year interrupted owing to
enlistment in Imperial
Forces during Great War)
at  Drexel Engineering
College, Philadelphia,
U. 8. A. Member of Ameri-
can Society of Metals. Six
vears including appren-
ticeship in steel manufac-
ture and heat treatment,
in Wishaw, Scotland, prior
to 1911. Five years
including a 3 year special
apprentice training in
Philadelphia (Midvall
Steel Co.) Last post held,
prior to enlistment,
Agsistant Shop Superin-
tendent. Four and a
half years Rolling
Mill Foreman and Stock-
taker Wishaw, Scotland.
5 years Superviser in
charge, Heat Treatment
in Ayr, Scotland. One
year Assistant Metallur-
gist, 1} years Assistant
Works Manager (Manu.
facturing).
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employed on State-manrged rathoays —contd.

Railj\ray_._ ..,:sg;ltiul' . Name. Designation. Academic and practical
No. ‘qualifications.
" E.LR. ' ;. ,.v].ﬂ‘ “D.M. Sta’wart ... '‘Poreman, ‘Ordinary degreo in the B.8c.
K HITTIS vrivee -+ Monufacturing.  Mechanical  Engineering
vorin ’ group, Glassgow Univer-

sity.  Certificate of pro.
ficlency in Engineering
. Soience, Glasgow Univer-
sity.  Associate Member
of the Institute of Mecha-
nical Eungineers. Full
first class Technological
. certificate in Iron and
' Steel Manufacture of the
City and Guilds of Londen
Institute. Trained in the
Chemical and Physical
Laboratories  with sub-
l aequent goneral workshop
experience with Mesars.
Lanarkshire BSteel Co.,
~  Ltd., Motherwell, S8cot-
land.

He qualified a« (1) Steel
Chger vl gt Foundry Foreman, (2)
Dbt Brick Shop Foreman,
w (3) Inspector of Brass and
Cast Iron Castings and
Steel Forgings, and (4;
Asgistant  Manager o

Manufacturing shops.

E.I.R. . 17 R. Watson . Foreman. Wheel. Continuation classes
attended.

Served 5 years apprentice-
ship with the Caledonian
Railway in 8t. Rollax
Works, Glasgow, from
1803 to 1908 and also as
a Journeyman Fitter until
March, 1911. Worked in
Balecock and Willeox,
. Renfrew, from March, 1911
" till November, 1911. Co.
venanted toE. I. R. in
November, 1911.

E.LR. . 18 A. Hamilton . Transportation Reoceived school training up

- Inspeotor to 6th B8tandard in a
T S (Power). Glasgow Council School,

aN g Scotland. Worked in all
. . grades of locomotive work
i on the Caledonian Rail-
y _ . way from cleaner to main
T a e e line express fireman from
P March, 1908 to 3lst
oy P August, 1912, Passed
L examination by the
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. Blpement showing the gualificatsons both academic and practical of the covenanted.subordinates
employed.on State:managed raslways—contd.

Railway.  Serial Name. Designation. Academic and practical
' No. ' qualifications.
E.I.R. 18 A. Hamilton— Tnnsportatxon E.1. R. repregentative
. contd. Inspector . at Hyde ark Loco.

(Power)—contd. Works before appointment
to the E. I. R. as mail fire-
man on 3lst  August,

1912,
E.LR. 19 W. Makin . Transportation Received school teaching up
I n s pector to Tth S8tandard in Park
(Power). Hill School, . Liverpool.

Started work in July,
1899 on the Great. Central
Railway, Liverpool, as
callboy. Promoted to
fire bar layer in 1900
and joined the Midland
Railway in 1901 as
cleaner. Paased as fire-
man in 1904 and worked
in all classes of engines
and trains up to 1912,
Joined E. I. R. as a fire-
man in 1912, having heen
selected by the Consulting
Engineers in London.

E.L.R. 20 R.G.S. Wilmot 8ignal Inspector. Educated at Council School.

Served at the Signal S8hops
of the Great Weatern
Railway. He was rubse-
quently transferred to the
Open Line on Construc-
tion and worked there
from 1907 to 1924. Asso-
ciate Member of the Insti-
tute, of Railway Signal
Engineers.

E.LR. . 21 W.Ramsey . FE 1 e ¢ trical Mancheater Grammar
e - Superintendent. School, Manchester Col-
lege of Technology and
passed Electrical En-
‘ gineering course. Full
period of apprenticeship
with recognised firm of
- Electrical  Engigeers in

Manchester, England.

E.T.R. . 23 F. Murphy . Foreman, Ma- Studied in Glasgow High

chine 8hop. School, Standard  VILI.
Technical edue:tion in
Technical School,

i Glasgow. Five years
o apprenticeship in North
0 British Railway Work-
P shops. Worked as fore-
i man in the Armstrong
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Raeilway. - 81?'3-1 Name. Designatio-.
0.

Academio and practical
qualifications.

E.1.R. 22 F. Mautph Foreman,
) contd. = chine Shop—
oontd.

E.1LR. 23 G. H.Taylor . Chargeman.

E.ILR. 24 H. Bullivant

foreman.

E.LR. 25 C.F.Dunne .

Superintendent.

Ma- Main.

Studied

- Worked as Fore-
man, Machine Shop for
five years with Fullerton
Hadgart and Barclay &
Co., Paisley, Glasgow,
Scotland. Covenanted
foreman, Loco. Machine
Shop, from 4th December,
1921.

for six years im
Leamington 8pa Council
School and for 2 years in
Leamington Borough
College as Engineering
Student. Served for
seven years as  Bound
Apprentice with Alfred
Herbert, Ltd., Coventry.
Covenanted a8 Charge-
man, Machine Shop, from
30th August, 1924 at
Jamalpur.

Offg. Electrical Educated up to Matricula-

tion Standard at Derby
Municipal Secondary
School, England. Techni-
cal training in Electrical
Engineering at Derby
Technical College and the
International Corres-
pondence Schools.  Ap-
renticeship served with

esers. Newton Bros.,
Electrical Engineem,
Derby. Followed
seven years practical wor{
in Electrical Engineering
Workshops including 2§
years a8 Assistant Fore-
man and Foreman.

Offg. Electrical The London Polytechnic,

1913. (skntml Electric
Power BSupply Stanho
Lines from 1914 to 191?7?
Joined the Royal Flying
Corps in 1017. Demob-
ilised in January, 1819,
Rejoined Central Electri-
cal Supply in January,
1919 to Ooctober, 1924,
Jgiztrd E.I. R.in October,
1024,
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Statement showing the gualifications both academic and practical of the ccvenanted sutordinate
employed on State-managed rasiways—contd. R ’

Railway. Serial Name, Designation. Academic and practical
No. qualifications.

E. L R. . 26 F.G.Adems . Train Lighting Attended Technical Classes
Foreman. from 1802 to 1906. Served
with L. & N. W. R. from

April, 1801 to 1908.
L. B. & 8. C. Railway from
April, 1909 to May, 1910,
the Vauxhall Motor Works
from June, 1910 to April,
1911 and L. & S. W. R.-
from May, 1911 to No-
vember, 1912. Covenan-
ted to E. B. R. during
1913 and resigned during
1920. Returned to
England and came out
covenanted to E. I. R.

as Foreman in 1921.

E. L R. 27 T.F.Alderson Foreman, Car- Attended Technical School
riage  Body from 1916 to 1923 Served
Construction with L. M. 8. R., Wolver-
Shop. hampton, from February,

1916 to February, 1923,
London General Omnibus
Co., Ltd., Chiswick Works,
from February, 1923 to
May, 1924, Brush Co.,
Loughboro, from May,
1924 to January, 1925 and
Southern Railway, Lanc-
ing, Brighton, from Janu-
ary, 1926 to January,
1926. Covenanted to
G. I. P. R. in Janaury,
1926 and transferred to
the E. I.R. on 1lst Sep-
tember, 1928 as an Assis-
tant Foreman.

E.L R. 28 W.T. Gay . Offg. Foreman, Attended Technical Classes.
Wagon Repair Served with the Glouces-
Shop. ter Railway, C. & W. Co.,

Ltd., from 1918 to 1920 &
Measrs. Cammell Laird &
Co., C. & W. Builders,
for six months. He was
transferred to the Midland
C. & W. Works, Birming-
ham, and worked there
for six months. Appoin-
ted as a mechanic to the

E. I R. in 1921.
E.IL R. . 20 H.J.Lines . Tool Room Attended Technical Classes
Chargeman. for 4 years, Served with

L. N. W. R. Works from
July, 1914 to May, 1918.
Attached to the Royal
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Railway. " Serial Name. Designation. Academic and practical
Na. qualifications.

Air Force as engine fitter

EB.L R. 29 H. J. Lines— Tool Room from May, 1918 to Febru.
contd. Chargeman— ary, 1919, Returned to
oontd. L. N. W.R. and worked

with them from February,
1919 to March, 1922,
Covenanted to E. 1. R.
as Chargeman in 1922.

£. TR, .. 30 E. Massingham  Foreman . Attended technical classes~
Served apprenticheship in
Carriage and Wagon Work-
shops, L. M. 8. Railway,
Derby, from 1907 to 1914.
Served 4} years with the
Royal Engineers Railway
Construction Co., Franob.
Served from 1919 to 1921
with Carriage and Wagon
Workshops, L. M. 8. Rail-
way, Derby. Covenanted
to O. and R. R. in Febru-
ary, 1921 ax Carriage
Builder Foreman.

B. IR, 31 (. R. Maxwell Foroman . Attended technical classes,
Apprentice  from 1915
to 1922 in Ajmer Shops,
B.B. & C. 1. R. (includ-
ing. 17 months war
service in East Africa).
Proceeded to England in
1923 and served with
L. M. 8. R. at their Loco,
Works, Horwich, till June,
1925. Attended technical
classes and completed a
oourse of metallurgy. Ser-
ved with Leyland Motors
from June to September,
1925. Covenanted to
B.B. & C. I. R. as Charge-
men in O:tober, 1925.
Transferred to the E. I. R.
in May, 1028.

€. TR, . 32 W, Rolerts . Maildriver . FEducated at the Stockwell
- National School, Lingham

Street, London, and re-

B -~ epived good general educa-
TR tion. Left school at the
age of fourteen and en-.
tered service at the Lon.
don and North Western
Railway as engine cleaner
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Statement showing the qualificat both academse and practical of the corcnanted aubordmak.-
cmployed on State-managed sailways—contd.:
Railway.  Serial Name. Designation. Acadcmio and practical
No. qualifications.
E.1.R. . 32 W. Robertg— Mail driver—conzd. in August, 1900. Promo-
. candd. ted to fireman in January,.

1905. Resigned in Octo-
ber, 1913 and was appoin-
ted as fireman on the
B. N. R. Resigned in
1914 and joined the
E. I.R.as a driver in
May; 1915.

E.L R, : 33 W.T: Ball . Mail Driver . Joined the Great Western
Railway at Crewe, Eng-
land, as engine cleaner
at the age of fifteen.
Joined the Lancashire and
Yorkshire Railway,
Newton Heafh, Manches-
ter. Commenced learn.
ing there and passed
fireman's examination.
Booked as a driver in
October, 1921. Appoint-
ed a8 a driver on the
E. 1. R. in April, 1922,

E.I.R. : 34 C.G.Dodd . Foreman, Forge Attended Elementary School-
Shop. Five years apprentic eship-
served in England an
‘Blacksmith on. the Great
Western Railway.

E. I R. i 35 H. Wade . Assistant Fore- Secondary School education.
. man, Brass Brass Founder Appren-
Foundry. tice with Vickers. Ltd.,

England. Fifteen years:
experience in England.

E.I.R. : 36 S.H:Wren . Electrical Ine- Received general education
pector. at various schools in

: different parts of England.

completing at the Medway-

Schools in  Leicester.
Completed mechanical
and electrical engineer-
ing course at Leicester
Technical Schools.
Served five years appren-
ticeship in mechanical and
oloetnca] engmeenng at a.
recognised firm of Engi-
neers in Leicester, Eng-
land. Qualified as a
Mechanical, Electrical
and Internn]l  Combusg..
tion Engmeer and had
experience in the manu..
facture and maintenance
of different kinds of
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E. LR - "8 B.H. Wren— Electrical Ins- machinery in England.
oontd. pector—oonid. Been Mechanical and

Electrical Engineer in
olmrge of ocollieries in

ngland. Had ex-
g::enee in His Majesty's

ps during and after
the War as a Balvage
Enginoor. Had ox-
perience a8 & deep sea
diver in connection with
salvage work.

B.LR. o« .37 H.Wiliams ., Driver . » Passed the necessary exami-
: B nation in London in 1811

and the usual driver's

test examination. Served

a8 & oleaner for 2 years

and as a fireman for five

years and five months on

the Great Western Rail-

way, London. Joined the

E. I. R. in September,

191].
ELR. . 38 H.C.Murdoch. Running Shed BStudied up to Standard 7X
Foreman. in 8t. Merry School, Also-

gar (Cheshire). Joined the
North Staffordshire Rail-
way, Stoke, as & cleaner
in 1900. Worked as &
cleaner for 2 years, spare
fireman for 3 years and
fireman for § years, joined
the E. I. R. as a fireman
in December, 1910.

E.LR. . 30 J. Mo. Q. Hol- Runmng Shed Pubhe school education u
o - land. Q reman. the VII StAnd-nr
Jomod the North British
Railway, Edinburgh, Scot-
land, as an engine cleaner
in 1904. Promoted to
fireman in 1905. Passed
test by the Works
Manager, North British
Loco. Works, Glasgow.
Joined E. I. R. as s
fireman in 1911.

E.LR. « 40 W.H. Philips Driver . . Passed VI Standard from
St. Sbephau, School,
Barbourne City of Wor-
cester. Joined Great
Western Railway at Wor-
cester as & cleaner in 1900.
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Statement showing the qualifications both academic and practical of the covenanted subordinates
' i mgloycd on State-managed rathways—contd.

Railway. Serial Name, Designation. Academic and practical
No. qualifications.
E.L.R. 40 W. H. Phillips— Driver—oonid. Promoted to gods fire-
contd. man in 1903. Passed the

Mechanical Inspector,
Swinobn Works and pro-

- moted to long distance
e fireman in 1912
a.lxlr'jlm romoted to driver
in 1916, Joined the E. I.
R. as a driver in 1921.

E. LR, 41 M,D, Sargent , Diiver . Pasred VII Standard in
Halifax, Nova Scotia,
Canada, in 1901. Joined
as a cleaner on the Cale-
donian  Railway, 8t.
Rollex, Glasgow, in 1803.
Promoted to fireman in
1904. Promoted to driver
in 1912, Joined the E. I.
R. as a driver in 1914.

E.LR. 42 A. H. Robert. Driver ., . Pasred VI Standard in
son. Gnla.shielv, Scotland, in
1902. Joined the North
British Railway as engine
cleaner in 1904. Pro-
moted to fireman in 1906.
Emrloyed by the late
E. 1. R. Company as fire-
man on the 21st January,
1811. Passed 2nd class
ods driver on the 6th
une, 18011. Promoted to
shunter on the 26th June,
1811. Promoted to 2nd
class goods driver on the
10th April, 1912. Re-
o signed :;1 the 23rd Janu-
ary, 1915. Engaged by
Crown Agents for Colo-
niee for British West
Africa from May, 1915
till October, 1919. Trans-
ferred to Federated
Malay State Railway in
January, 1920, Re-
trenched due to redur.
tion of staff in April, 1922,
Re-engaged in the late
E. I. R. Company as
driver on the 15th Septem-
ber, 1922.
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employed on State-menbged ratieays—-contd.
Railway:  Serial Name, Designation. Academic and practical
) No. ° qualifications.
E.LR. . 43 W.McAndrew Driver “.° . Board School till Novem-

her, 1809, Joined ** Em-
* training ship after
aving school. Employ-
ad as deck hand in G.
and J. Burn’s Steamers
from Agnl 1804 to July,
1905. Joined the Cale-
donian Railway a« cleaner
from 24th July, 1905 to
20th May, 1906. Pro-
moted to fireman on 29th
May, 1006. Joined the
‘E. I. R. as driver in
October, 1914,

E.L R. i 44 W,C.Irving . Driver . . Passed VI Standard in

- ’ ; Strathavon Academy in
1912.  Joined the Cale-
donian Railway as a
cleaner in 1912. Pro-
moted to fireman in 1915
and worked on the Cale-
donian Railway till
March, 1922.  Joined the
E. 1. R. aa driver in April’
1922,

f

E.LR. . 45 E. (. Siret . Signal Inspec- Passed Senior Cambridge
’ tor. Examination in 1808 from
La Martiniere College,
Calcutta. Appointed
Apprentice Block Signal
Inspector at Howrah in
February, 1909 and served
apprenticeship from 1909
to 1911, Worked as
Assistant Rlock Signal
Inspector from 1911 to
1919 when resigned and
proceeded to England for
further training. Joined
City and Guilds Technical
College, Finsbury, 1919 to
1922 and completed course
of civil and mechanical
engineering. Passed with
.distinetion. Passed Asso-
ciated Membership Exa-
mination of Institutes of
Mechanical Engineering,
. London, in October, 1922,
) Joined the E. I. R. as
Signal Inspector in July,
1924.
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46 W. A. Turaell ,

E.ILR. . Foreahan: .

G.I.P.R. . 1 F.L.Round .

Rate Fixer. j

& LPR ., 2 H.B.Face , Assistant Fore.
man.

Edueated at: Doncaster
Grammer School for four
years. Doncaster Techni-
cal 8chool for two years,
Premium apprentice engi-
neer for 7 years, Don.
caster Works, G. N. R,,
Engineer, Chief Inspector,
Heavy Gun Deptt. Vickers
Ltd., Sheffield.

Planner " and Earlsdon School, Coventry.

Bablake Secondary School,
Coventry.

Technical Institute. Engi-
neering course in day
classes for 3 years and

night classes for one year.

Snx months private lessons
in mathematics.

Messrs. A. Herbert, Ltd.,
Coventry, Junior
Draughtsman, Jigs,
gauges and special tools.

Messrs. A. Herbert, Ltd.,
Coventry, apprenticed as
tool maker. Experience
in turning, universal mill-
ing and fitting, including
marking out, drilling,
planing, shaping and
grinding.

Tool room at Messrs. A.
Herbert, Ltd., Coventry.
In Works Drawing of same
firm. Experience on
jigs, gauges and ial
tools, layouts of tools for
automatic turmng
machines and combina-
tion lathes and layouts of

plants.

Thrupp Council 8chool,
Stroud Glasgow. Mal.
ing Endowed S8chool,
Stroud, Glasgow.

Brimscombe  Polytechniec.
Evening classes.  Certi-
ficate obtained for ma-
chine drawing, geometry

and applied mechanics.
A;Erentnoeshxp. General
ngmeetmg, Meears.

George Waller and Sons,
Ltd., Stroud, Glasgow.
Drawtng Office. Gas En.
gine 8hop, Turning and
Erecting Shops.
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Railway. Serial Name. Designation. Academic and practical
No. qualifications.

G.LP.R. , 2 K. B. Faco— Assistant Fore. Operator and Setter.up on
oontd. man—oonid, Cleveland Automatics
and No. 4 Herbert Caps-
tans, Meesrs. R. A.
Lister & Co., Ltd., Durs.
ley, Glasgow.

Chargehand Motor Cycle
erecting, The Zenith.
Motors, Ltd., Hampton
Court, Middlesex.

Setterup on Herbert &
Ward Ca, Messrs,
Gordon Watney & Co.,.
Ltd., Weybridge, Surrey.

Tool Room Milling and

Qrindling machines.
Measrs. Sopwith, Ltd.,
Kingston, Surrey.

Chief Viewer, Machine Shop,
Messrs. Gillett Stephens,
Ltd., Bookham, Surrey.

Special experience in con-
nection with the follow.
ing olasses of work :—

(1) Tool Setting for Turret
& Capstan Lathes and
other Modern Machine
Tools.

Had charge of a new plant
of 34 veland Automa-
;1? ranging from §° up to

The Gun and Shell Factory,
Cossipore, Calcutta.

(2) Up-to-date Machine Took
Production methods.

He had considerable ex-

ience in mass uc-
tion and had gnod
his own oircular form
tools, compound sets,
self-opening dies, eto. for
the manufacture of hexa-

n bolts, railway axle
g?)lta and m jigs
and fixtures for vacuum
brake ball valves.

g)) Brass Finishing Work,

Mk. VII time and per-
cussion fuses, top and
bottom' rings 1st Opera-
tion on 2° Clevelands, at
the rate of 300 per day
and the remaining opera-
tions on ward oapstens.
106  percussion fuse
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howing the qualifications both academic and practical of the covenanted subordinates
Statement showring womploycd on State-managed rasluays— contd.

Railway. i Name. Designation. Academic and practical
' hind sﬁ?l e e qualifications.

.P.R. . . B. Face— Asaistant Fore- magazines. Outside dia.
¢.LP-R 2 Kcom:ld. man—coneld.  thread screwed on 13*
Cleveland to stand upto

an effective screw gauge.

. B. Vi . Jig and Tool Apprentice with Messrs.
G.J.P.R. . 3 H.B. Viner ig : wnce. Bron & Gor

Lighthouse Engineers
and Glassmakets, Bir-
mingham, England,
serving in the Pattern,
Fitting and Machine
Shops and Drawing
Offices being engaged on
work of a general nature
including works plant.

With Messrs. Chance Bros.
a8 & Draughtsman and
Toolmaker on shell pro-
duction.

Jig and Tool Draughtsman
with Messrs. The Lanches-
ter Motor Co., Birming-
ham, England, rising to
section leader on the
production  of aero
engines, paravanes, and
motor cars.

Jig and Tool Designer with
Messrs. A. Harper Sons
and Bean, Ltd., Dudley,
England, on the mass

roduction of motor cars.

With Messrs. The British
Thompson Houston Co.,
Ltd., Rugby, England, on
the design and layout of
special machine tools and
manufacturing plant.

Jig and tool designer with
Meesrs. The Bristol Aero

lane Co., Ltd., Bristol,
land, on aero engine
uction.

. L P, . 4 H.C.L.Baggs Foreman « Council Elementary School.
G.LP.R. Municipal Higher Grade
Schoal.
Bwindon and North Wilts
and Secondary School
Technical Institution.
Evening classes course in
Rail Carriage Construc-
tion and Scicri-a,
Certificated Apprentice-
ship at Great estern
Railway Works, Swindon.
Qualified Coach Trimmer in
all classes of work,

o2
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Railway. BSerial  Name: Designation.  Academia and praotioal
No. qualificatons.

GLER . 05 RA.CRasell' Diiver . . Quafffed firemin ‘on British
ways.

Engaged by the Home Board
of the late G. I. P. R.

Company.

G.LP.R. . 0 F:C.Byoker . Driver . . Attended Gorse Hill

Council School, 8windon,
Wiltshire. Attended the
Higher Grade School,
Euclid Street, Swindon,
Science and Engineering,
etc. Attended eveni
classes at the Technica
School of Engineering,
Swindon.

From 1912 to 1920 was
employed in G. W. R.
Running Shed, Swindon,
as engine cleaner and
fireman. Selected hy the
Home Board of the late
G. I. P. R. Company as &
driver.

GEPRR ., 7 P.C.Sparks . Acting Loco- Attended Cottage Grove
Inspector. Board School, Southsea,
Portamouth, Hants, for 5§
yvears, T. C. C. Board
School, Woolwich, Lon-
don. Passed 7th.

Worked as a cleaner in
Hades Green Loco. Depot
and passed out to fire-
man from 1902 to 1816.
Attended Corps Mutual
Improvement classes.
Registered as driver under
National Registration
Act, "1916. Selected
Home Board of the late
Q. I. P. R. Company as a
driver.

G.1.P.Re o 8 P.B.Barter ., Ghaut Driver<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>